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Title: Need to allocate fund to compensate the persons on whom Maintenance of Internal Security ACT (MISA) was imposed during emergency.
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HON. CHAIRPERSON :

Kunwar Pushpendra Singh Chandel,

Shri Bhairon Prasad Mishra and

Shri Sudheer Gupta are permitted fo associate with the issue raised by Shri Gopal Shetty.



